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Location of the Project 

1. Aonla, District Darcilly 

2. Babraln, District Badaun 

3. Shahj a hanpur: Disl riet Shahjahan-
pur. 

4. Jagdishpur, Distric t Suhanpur 

(c) rind (d). The work on the rrojects is 
expect d t St1 rt after the procedural and 
financial furmalities are completed by the 
owners and approva ls arc accorded f by 
Government. Present indications arc that 
the work will tart on two projects (Jagdish-
pur rind Aor.la) in 1981 and the remainmg 
two project<; (Sh"hjahanpur and B3brala) 
in 1985. Tn that event, the first two plants 
would be completed by 1987 and the latter 
two pl:.lnts by 1988-R9. 

Incrca'iC in Price of Petrol 

*9. SHR( RAJFSH KUMAR SINGH: 
SIIRI RASH EED MASOOD : 

Will the Minister of EN RGY be pleased 
to state : 

(a) whether Government had recently 
increased the price of petrol by \0 paise per 
litre; 

(b) whether the increase in the price of 
petrol has b en made when the international 
price ha<; uC\,.:!1 on the decline and when 
India's own production w~s e timated to 
increase; and 

(c) if so, the reasons which weighed 
with Government to increase the price of 
petrol ? 

THE MINISTER OF ENERGY (SHRI 
P. SHIV SHANKAR): (a) Yes, Sir, with 
effeet from 1st September, 1983. 

b) and (c). Prices of petrol .n \he 

Name of the Owner 

Mis. Indian Farmer Fertilizer Cooperative 
Limited. 

Mis. Tata Chemicals Limited. 

Mis. Shriram Fertilizer and Chemicals 
Limited. 

MIs. Pradeshiya Industrial and Investment 
Corporation of V.P. Lim·ted. 

country arc fixed according to Government's 
policy regarding pricing of different petro~ 
Jeum product\). It is b:lsed on several 
consideration,. One of the rca<;ons for 
incrcJ e in price of petrol in September was 
upgradation in octane number of petrol. 

Stamping out of Video Pirates 

*10. SHRJ M. ARUNACHALAM 
Will the Minister of INFORMATION AND 
BROA DCASTJNG be pleased to state: 

(a) whether the Film Federation of India 
ha" presented a paper to him regarding the 
stamping out of the video-pirates; 

(b) jf so, the action Government propose 
to take in thi<; matter; and 

(c) whether he will place the contents 
of the paper on the Table of the House? 

THE MfNJSTER OF STATE OF THE 
MrNJSTRY OF JNFOR MATION AND 
BROADCASTING AND MINISTER OF 
STATE IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAJRS (SHRI 
H.K.L. BI-IAGA T): (a) and (b). The 
Film Federation of India have suggested 
amendment of the Cinematograph (Certi-
fication) Rules, 1983 to prevent video piracy. 
The suggestions regarding amendment of the 
Cinematograph (Certification) Rules 1983 
are under exa mina tion in COil ultation with 
the Central DOLlrd of Film Certification. 

The All India Hm Producers Council 
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have submitted a paper containing sugges-
tions for amendment of the Copyright Act. 
Their suggestions regarding the amendment 
of the Copyright Act, were examined and 
forwarded to the Ministry of ·ducation 
along with comments, for consideration . 
Since the Copyright Act comes under the 
Ministry of Education and ulture, we have 
suggested an Inter Ministerial Meeting to 
work out details of the proposed amend-
ment. 

(c) A statement is laid on the Table of 
the House containing the suggestions recei-
ved. (Placed in Library. See No. L T 702~/ 83). 
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Opening of Second T.V. Channel 

*12. SHRI K. LAKKAPPA : 
SHRI NAWAL KISHORE 
SHARMA: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
~tMC;: ; 

(a) whether Government are considering 
the question of opening a second channel 
at important T.V. Centres of India find 
provide alternate programmes to the 
viewers ; and 

(b) if so, whether any plans have been 
drawn up in the matter and when they will 
be implemented ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND MINIST R OF 
STATE IN THE DEPARTM NT OF 
PARLIAM NTARY AFFAIRS (SHRI 
H.K.L. RHAGAT): (a) and (b). A 
Working Group to prepare Software Plan 
for Doordarshan under the Chairman hip 
of Dr. P.C. 10. hi ha~ been conc;tituted by 
the Ministry. The Working Group, inter-
alia, is at 0 con idering the need for tar-
ting a multichannel service taking into 
consideration the composition of rural and 
urban viewer. programme production 
facilities (both existing a" well as planned) 
and recommend a programme pattern for 
the same. The report of the Working 
Group is awaited. 

Expansion of Indian Telephone Industry, 
Palgbat, Kerala 

"'13. SHRI V.S. VrJAYARAGHAVAN: 
Will the Minister of OMMUNICATIONS 
be plea 'ed to tate: 

(a) whether there was any proposal to 
expand the Indian Telephone Industry at 
Palghat, Kcrala ; 

(b) if 0, whether the work has since 
been started; and 

(c) by what time it is likely to be com-
pleted ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COM MUNJCATIONS 
(SIIRJ V.N. GADGIL): (a) Yes, Sir. 
Govern ment has approved a project for 
augmenting the present manufacturing 
capacity of ]0,000 equivalent lines per 
annum of small Electronic Exchanges of the 
Palghat Unit of the Ind~an Telephone 
Industries Ltd., to 1.5 lakh equivalent lines 
per annum through manufacture of Digital 
131~c~rofli9 Trpnk Auto~atic Exchan~es. 




